
43 fVritten Answers [RAJYA SABHA] to Questions 44 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI) : (a) and (b) 
Yes, Sir.    The matter is under examination. 

(c) There were no such complaints in the 
last 3 years. 

(d) The contract requires that the Society 
should supply adequate labour depending 
upon the requirements of the Parcel Office 
which fluctuate from day to day. By and 
large, the supply of labour has been satis-
factory. 

(e) Docs not arise. 

 
COMPLAINTS RECEIVED BY ELECTION OFFICIALS 
*308. SHRI      LAL   K.   ADVANI    : 

SHRI MAN SINGH VARMA  : 
SHRI    N.  K. SHEJWALKAR  : 
SHRI       JAGDISH        PRASAD 
MATHUR    : 
SHRI   D,   K.   PATEL   : 
SHRI RATTAN   LAL   JAIN    : 

■ 
Will the Minister of LAW AND JUSTICE 

be pleased to state  : 
(a) the   details   of  complaints   received 

by   the   election   officials   at   local.   State 

and Central levels in regard to irregularities 
and other allegations in the elections' held 
during  the current  year;  and 

(b) the details of action taken so far or 
proposed to be taken in each case?] 
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t[THE MINISTER OF LAW AND JUS-

TICE (SHRI H. R. GOKHALE): (a) 1433 
complaints were received by the Election 
Commission and 1484 by the Chief Elec-
toral Officers of the Stale/Union tettitories 
The details of complaints are as under:— 

(b) Wherever the complaints contained 
specific allegation*, they were immediately 
brought to the notice of the authorities 
concerned  for  appropriate  action.] 

LOSS     DUE     TO     TICKETLESS    TRAVEL 
*309. SHRIMATI       SUA       DEVI: 

SHRI    O.    P.    TYAGI: 
SHRIMATI    SAVITA  BEHEN: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) the estimated amount of loss suffered 
by the Railways on account of ticketless 
travelling dining the last three years, year-
wise ; 

(b) whethet it is a fact that the Northern 
Railway has launched a campaign in Punjab 
to check ticketless travelling; 

(c) if so, the number of ticketless 
travelling cases detected during the cam 
paign and the amount realised towaids fine 
and the number of trains on which the 
raids were conducted; and 

(d) what is the future programme of the 
Railways to check ticketless travelling in 
the country? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI MOHD   
SHAFI   QURESHI): (a)   to (d) 
A statement is laid on the Table of the 
Sabha. 

STATEMENT 
(a) Estimates of the incidence of ticketless 

travel on Indian Railways are not made from 
year to year and as such, separate figures for 
the last three years are not available. On the 
basis of simple checks conducted on all 
Indian Railways duiing 1967 68, the loss 
was estimated to be of the order of Rs. 20 to 
25 crores pet anr.um. 

(b") and fc) Yes, Sir. A campaign was 
recently launched in Punjab by the Northern 
Railway in associa'ion with the State 


